pITEM NO.62 REGISTRAR COURT.2 SECTION XV

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR SUNIL THOMAS

Petition(s) for Special Leave to Appeal (Civil) No(s).26192/2010

U.P.STATE BRIDGE CORP.LTD. Petitioner(s)
VERSUS
SURENDRA KUMAR DIXIT Respondent(s)

(With prayer for interim relief )

Date: 12/07/2011  This Petition was called on for hearing today.

For Petitioner(s) Ms. Udita Singh,Adv.
Mr. Lakshmi Raman Singh,Adv.

For Respondent(s) Ms. Deep Shikha Bharati,Adv.
Mr.Anish Kumar Gupta,Adv.

UPON hearing counsel the Court made the following
ORDER

Service of notice is complete. Respondent has not
filed counter affidavit inspite of sufficient opportunities
granted. No further steps. Hence, place the matter before
the Hon'ble Court, as per Rule.

(SUNIL THOMAS)
S Registrar



